FORM G
= INVITATION FOR EXPRESSION OF INTEREST

Name of the corporate debior

(Under Regulation 36A (1) of the Insolvency and Bankruptoy
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
) 'RELEVANT PARTICULARS

Darode Jog Reales Privale Limiled

Date of incorporation of corporale Geblor

03rd May 2010

1
Hi
3

‘Authority under which corporate deblor is
incorporated  regitered

RoC - Pune

Corporate idently number 1 Tmited Tabity
identfication number o corporate deblor

‘Address of the registered office and

1212, Apte Road, Deccan Gymknana, Pune,

| | rincipal office (f any) of corporate debtor | Maharashira, Indi, 411004
5 | msolvency commencementdate o7& | 201 Oclober 2023
corporate deblor
7 | Date of inilation of expression of merest.| 281h arch 2024"
/| s | ERabity forresoluton apicants under | The elighilty ciera s mentioned n e
1| | | secton 25(2)n) ofthe Cotie s avatable ;| Detaile Inviation for Exoression of Interest
! ‘which can be sought by emailing at
<
o |Norms of ety appicable under | Avaiable t the webste o BT
section 29A are available at: [2022-04-28-181717-128jw-
g af0143991dbbd963f47def187e86517f.odf
g ob99un) orca s e sough by emaiing
at ip.darodejc
10| Last date for receipt of expression of interest | 17th Apn\ 2024
f1 [ Date o ssue of provisonal st of 200 Apr 2026
prospective resolution applicants
| [72] Lost dte for submission o objecions o[ 25t Apri 2024

| provisional st

73] Dale of issue of inal Ts{ of prospective

28th April 2024

4| Date of fssue of information memorandur,

Jans to prospective resolution applicants

evaluation matix and request for resoluton|
ol

03rd May 2024

=l | | Manner of obtaining request fr resolution
plan, evaluation matrx, information memo-
randum and further information

The Resolufion Professional will share e
request for resolution plan, evaluation matrx,
information memorandum and further informa-
tion with the prospeciive resoluton applicants
through electronic mail or virtual data foom (as
may be notfied) on executing a Confidenialty
Agreement with the Resolution Professional
Frther, participation of the prospective resolu-
tion applicants in the process shall be subject to
salisfaction of the conditions set out in the
detailed invitation for expression of inferest, el
gibity under section 29A of Insolvency and
Bankuptcy Code, 2016 and other appicable
requirements specified under the Code and the
regulations thereunder.

16] Last date for submission of

02nd June 2024

[17[ Manner of subrmitiing resolufion plans o

Defals to form part o the Request for
Resolution Plan mentioned in point 15 above.

7 [ Estimated date for subnission of resoluton
: plan to the Adjudicating Authoriy for approval

02nd July 2024

9| Name and registration number of the
resolution professional

Akznshz ‘Ashish Rathi
gistration Number - IBBUIPA-0021P-
Nnoazz/znﬂ 1810938

Name, Address and e-email of the resolu-
o poessionl a regstered i the
oar

Akansha Ashish Rathi Office No B- 508,

Mahaavir [con Plot No 89, Sector 15, CBD

Bl Nav Munbai, Mabaashia 400614,
3@gmail com

21] Address and ema 1o be Used for
correspondence withthe resoluion
professional

Akansha ‘Ashish Rathi Darode Jog Reallies
Privale Limited - Office No B-508, Mahaavi lcon
Plot No 89, Sector 15, CBD Belapur, Navi Mumbai,
Manarasmm Auetd ot

odejog@gmail.com

Furher Delais are available al or wih

Cante suu;n by emaingal p darodejog@gmailcom

ale of publication of Form

28th March 2024

After admission of Corporate Deblor into CIRP on 20.10.2023, n an appeal fled by the Suspended
Dwemm of the Corporate Debtor,the Horibie NCLAT vide it order dated 09 11 2023 directed the IRP.

ed w\l.h the dismissal of the appeal on 25.01.2024 and hence the Form G ws bemg published now. The

the period of stay tating fom
GoT1 37 o 2501 30 s eing ied beforethe Horble NCLT.

The above-mentioned fimelines are subject to futher extension! amendment at the discretion of

the CoC and/or approval of the NCLT. Sdi- AKANSHA ASHISH RATHI

Resolution Professional for Darode Jog Realities Private Limited

P Registration Number- 1BBUIPA-002/IP-N0033212017-18/10338

Registered Address and Email ID with IBBI: Office No B- 508, Mahaavir Icon Plot No 89,

Sector 15, CBD Belapur, Navi Mumbai, Maharashtre, 400614, India

Date: 26.03.2024 _Place: Mumbai i 83@gmail.com
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